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In tel bparta
*SAit. Shri tntab Chndn Kittar:

WJH the Minister of Commerce and 
AMfeltty be pleased to state:

(a) whether any study has been 
made by experts into the causes of 
Calling exports in spite of increased 
producticm;

(b) whether it ia a fact that home 
eOMitmpnon is cutting into our ex-
ports; ijnd

ie) what steps Government propose 
1* lake to correct the situation?

Ike Deputy Minister of Commerce 
u d  Industry (Shri Satish Chandra):
(a) • The presumption that exports in 
general are continuing to fall is not 
correct, although such a trend has 
been noticed in respect of some com-
modities. The causes of such decline 
a re wider constant review.

(b) Yes, in respect of certain com-
modities the production of which has 
not increased adequately.

(c) Steps are taken from time to 
time to raise production with a view 
to creating larger export surpluses.

« !  n fo

Tijmw w  swr*
q? ST3TT flRjf far :

•ftvrcff % A trrfa-
wrft 3 fi?Rr *tr %
%  V P FtC T *ri*T %  'TTCT VPITCT

*natfarat < r v f l  %  fa ir  3 * 5 .

*  ;

• ( « )  lft T O « T E 5 t T T r a f t T T

fWftWl) : (* )  tffx (w) ?

tTftjw roo A fcarc
vrofhr ar?r«t m ^  ww,

3fw*r«rtf%«Rphr qrofcr vro 
% f w  % urnsfto err %
Tfinrr (<wr) «qnr 1 *rafer
*ra?ft w  <n: t  *rm w

srfV TTfVRTFft fWT ^  »fk
*?nr 1

•nfv r̂pft sfiw foff % w ffw  
ftwr »p?r $ ft; t  vm  t «  fa
wrcfor f*n% ^ % nx-vr^ft
5PRT p5T H 5 * I

Compensation to Displaced UaHsi 
Concerns

*1169. Shri Ajit Singh Sarhadi: Will 
the Minister of Rehabilitation and 
Minority AflUn be pleased to state:

(a) the steps taken to rectify the
assets of Limited concerns displaced 
from West Pakistan whose claims have 
not been verified; and ,

(b) whether there is any proposal 
under consideration to pay them any 
compensation?

The Minister of Rehabilitation and 
Minority Affairs (Shri Mehr Chand 
Khanna): (a) Under Section 2(e) (ii) 
of the Displaced Persons (Compens-
ation and Rehabilitation) Act, 1994 
no compensation is payable to Limit-
ed Companies. Therefore, their 
claims were not verified and if veri-
fied, no compensation is being paid 
against them.

(b) No.
Dandakaranya Scheme

•1179. Shri Sangaana: Will the
Minister of BekabHKatton and Ml—r-
ity Attain be pleased to state:

(a) whether any organisation has 
)A'sn set up in the Dandakaranya De-
velopment Project to look after the 
Welfare of the tribal people;
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(b) if bo , whether any oompttUata 
htarn been received by ti»e Oqpaisat- 
iqn from the tribal people; and

(c) if bo, the nature of the com-
plaints?

The Minister of BehaMHtattwi aad 
BUmc Hjt A lain  (Start BUhr Chand 
Kfcaaaa): (a) A poet ol Adviser; Tri-
bal Welfare, waa sanctioned but it 
has not so far been possible to re-
cruit a suitable person. A Special 
Organisation will be set up after this 
ofBoar has joined.

(b) and (c). No complaints have 
been received.

Per Capita National income
•1171. Skrt Fanigrahi: Will the

ntiim ‘ be pleased to state:
(a) whether the attention of Gov-

ernment has been drawn to the de-
cline In the per capita national income 
in 1857*88 as revealed in the Estimates 
of National Income* and

(b) U to, whether Government have 
ascribed any reason for this fall in 
the per capita national income m
1957-SB?

The Depstr Minister of External 
Affairs (Shriaatl lafcshini Menoa):
(a) Yes.

(b) The main reason waa the failure at agricultural crops during 1957- 
58 due to unfavourable weather con-
ditions.

Core for “®oot-rot” to Plants
*1172. Staff P- K. Deo: Will the

Minister of Ceraneroe aad Xndoatry
be pleased to state:

(a) whether any research haa been 
done at the Hindustan Antibiotics Ltd. 
to cure the root-rot disease in the 
Chilli and Tobacco plants; and

(b) if so, the results of the research?
The Minister at Industry (Start

It): (a) Yes, Sir.

(b) Preliminary investigation* 'on 
anti-fungal antibiotics for preventing 
root-rots of tobacco and chilly seedl-
ings have shown promising result#. 
Further experiments are in progress.

Export off Bendleeaa (M il
*1172. Start Tangmmanl: WiU. the 

Minister of Commeree aad ta M ty  be
pleased to state:

(a) whether any target haa been 
fixed for the quantity and valUe of 
handloom cloth to be exported during 
the year 1959;

(b) how does it compare with ex 
port figures in 1957 and 1958; and

(c) what is the quantity and value 
exported during the first six months 
•f 1959?

The Minister of Commerce (Start 
Kannngo): (a) No target for 
of handloom cloth in 1959 ha« besto 
fixed

(b) Does not arise.
(c) 12*418 million yards valued at 

Rs. 210*69 lakhs upto May, IMS. 
Figures of exports for June 1989, ate 
not yet available.

Ancillary aad Feeder Industries 
("Shri Harish Chandra

*11741‘ ; Shri Damani:
^Shri K. N. Pandey:

Will the Minister of Commerce aad 
Industry be pleased to state:

(a) whether Government have fina-
lised any scheme for the growth of 
ancillary and feeder industries;

(b) if so, what is the nature of the 
scheme; and

(c) what results have so far been 
achieved in adjusting relationship bet-
ween large scale and small scale In-
dustries?

The Minister of Industry U 
Mannbhal Shall): (a) Yes, Sir.

(b) The Scheme envisages approach 
by various agencies to large scale units




